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authorities for enforcing provisions of this Rule. Directions have been issued under the
Environment (Protection) Act, 1986 to State agencies concerned for closure of units
engaged in manufacturing, stocking and sale of thin Plastic carry bags or sheets or like.
The use of carry bags made of compostable plastic is permitted under the Rules subject
to certain conditions. The provision of thickness does not apply to carry bags made

up of compostable plastic.
Noise pollution in metropolitan cities

522 SHRI AJAY SANCHETT: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether Government has made any study regarding increased level of noise

pollution in Metropolitan cities in the country, if so, the details thereof;

(b) whether Government has drawn any strategy to reduce noise pollution there
and if so, the details thereof; and

(c) the steps taken to prevent the use of pressure horns in heavy vehicles in
the country?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI ANIL MADHAY DAVE): (a) Ambient noise levels are
monitored by Central Pollution Control Board (CPCB) in association with State Pollution
Control Boards (SPCBs) / Pollution Control Committees (PCCs) in seven metro cities,
namely Delhi, Mumbai, Kolkata, Chennai, Hyderabad, Bengaluru and Lucknow under
National Ambient Noise Monitoring Programme (NANMP). The data indicates fluctuating

trend in noise levels city-wise relevant details are given in the Statement (See below).

(b)  As part of strategy to reduce noise pollution, the Ministry has notified the
Noise Pollution (Regulation and Control) Rules, 2000 under the provisions of
Environment (Protection) Act, 1986, for the regulation and control of noise pollution.
The noise standards for motor vehicles, air conditioners, refrigerators, gensets and
certain types of construction equipments are prescribed in the Schedules of the
Environment (Protection) Rules, 1986. The measures taken to reduce noise pollution in
metropolitan cities inter alia include advisories for noise monitoring on the occasion
of Deepawali; prohibition of the use of fireworks between 10.00 p.m. and 06.00 am.;
publicity regarding the ill effects of fire-crackers and awareness programme to avoid
bursting of fire-crackers; and issuance of directions under Section 5 of Environment
(Protection} Act, 1986 and under section 18 (1) (b) of Air (Prevention and Control of
Pollution) Act, 1981.

(¢) Asper Rule 119(1) and (3) of the Central Motor Vehicles Rules, 1989, the

pressure homs (sirens and multi tone homns) are banned except for Police Van, Ambulance

and Fire Brigades.
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B. Ambinet noise level data of seven cifies for the year 2015
Stations Name with Zone Limit in dB{A) Leq

City Location Day 06  Night Day Night

AM to 10 PM Leq. Leq.

10 PM to 06 dB(A) dB(A)

AM

1 2 3 4 5 6
Banglore Bangalore, Parisar Bhawan (C) 65 55 67 59
Bangalore, Peeniva (1) 75 70 61 59
Bangalore, Nisarga Bhawan (R) 55 45 58 53
Bangalore, Marathali (C) 65 55 59 57
Bangalore, BTM (R) 55 45 66 58
Bangalore, Yeshwantpur (C) 65 55 72 63
Bangalore, R VC.F. (S) 50 40 60 54
Bangalore, Whitefield (I) 75 70 67 ol
Bangalore, Dolmur (R) 55 45 66 61
Bangalore, Nihmans (S) 50 40 63 60
Chennai Chennai, Eye Hospital (S) 50 40 66 60
Chennai, T. Nagar (C) 65 55 77 69
Chennai Perambur (C) 65 55 72 64
Chennai, Guindy (I) 75 70 80 76
Chennai, Triplicane(R) 55 45 73 68
Chennai, Pallikarnai (C) 65 55 74 67
Chennai, Velachery (R) 55 45 67 63
Chermnai, Washermanpet (C) 65 55 70 67
Chennai, Anna Nagar (S) 40 40 67 63
Chennai, Sowcarpet (R) 55 45 67 61
Delhi Delhi, Dilshad Garden (S) 50 40 57 55
Delhi, CPCB HQ. (C) 65 55 69 59
Delhi, DCE(S) 50 40 60 56
Delhi, ITO (C) 63 55 74 70
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1 2 3 4 5 6
Delhi, NSIT(S) 50 40 60 56

Delhi, Civil Lines {C) 65 55 72 73

Delhi, RK Puram (R} 55 45 62 57

Delhi, AnandVihar (C) 65 55 70 66

Delhi, Mandir Marg (S) 40 40 76 74

Delhi, Punjabi Bagh (R) 55 45 86 82

Hyderabad Hyderabad, Abids (C) 65 55 78 70
Hyderabad, Punjagutta (C) 65 55 80 75

Hyderabad, Jeedimetla (I} 75 70 09 03

Hyderabad, Zoo ($) 50 40 57 51

Hyderabad, Jublee Hills (R) 55 45 60 53

Hyderabad, Tamaka (R) 55 45 60 54

Hyderabad, Gaddapothram (T) 75 70 65 59

Hyderabad, Gachibowli (S) 50 40 61 55

Hyderabad, Paradise (C) 55 55 79 75

Hyderabad, Kukatpalli (C) 65 55 70 66

Kolkata Kolkata, SSKM Hospital (S) 50 40 64 59
Kolkata, Gole Park (T} 75 70 81 81

Kolkata, Head Quarter (C) 65 55 04 58

Kolkata, Patauli (R) 55 45 69 68

Kolkata, New Marke (T) 65 55 78 79

Kolkata, Birati N. (R) 55 45 03 57

Kolkata, RG Kar (S) 50 40 64 63

Kolkata, Tollygunge (C) 65 55 67 63

Kolkata, Bag Bazar (R) 45 45 78 69

Kolkata, Tartala (I} 75 70 05 ol

Lucknow Lucknow, Talkatora (T) T 70 67 62
Lucknow, HazratGunj (C) 65 55 73 64

Lucknow, PG.I (8) 50 40 64 58
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1 2 3 4 5 6
Lucknow, Indira Nagar (R} 55 45 62 57

Lucknow, Gomti Nagar (8} 50 40 93 91

Lucknow, Chinhat (I) 75 70 68 60

Lucknow, IT College (S) 50 40 60 57

Lucknow, CS8 Airport (C) 65 55 75 06

Lucknow, RSC Aligab (C) 55 55 63 58

Lucknow, Vibhuti Khand (R) 55 45 63 58

Mumbai Mumbai, Thane (C) 65 55 65 57
Navi Mumbai, Vashi Hospital (S) 50 40 69 59

Mumbai, Ashp (S) 50 40 7 75

Mumbai, Bandra (C) 65 55 68 64

Mumbai, MPCE, Head Quarter (C) 65 55 71 70

Mumbai, M&M Kandivali (I) 75 70 62 56

Mumbai, Ambassador Hotel (C) 65 55 73 69

Mumbai, L&T Powai (I) 75 70 60 57

Mumbai, Pepsico Chembur (R) 45 45 67 04

Mumbai, Andheri (1) 75 70 # 63

Phasing down of HFCs

523, SHRIMATI WANSUK SYIEM: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether, after seven years of negotiations, more than 197 countries including
India, reached a historic agreement on October 15, 2016 at Kigali (Rwanda) to amend
the Montreal Protocol and phase down the use of hydrofluorocarbons (HFCs);

(b)  whether India and China are the only developing countries that manufacture

HFCs, considered to be a threat to ozone layer; and

(c) whether India managed to secure a workable deal at the Kigali summit
allowing its heating, ventilation and air-conditioning sector to grow while giving time

to refrigeration manufacturers to shift to sustainable alternatives?



